F
C. A No. 7290 OF 1994

| TEM No. 1 Court No. 2 SECTI ON XVI |
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

|.A Nos.9, 14, 17&18 in
Givil Appeal No.7290/1994

STATE OF BI HAR Appel | ant (s)
VERSUS
SURAJ DEO SI NGH & ORS Respondent (s)
( For directions and interimdirections)]
Wth WP. (C No.337/2001(Wth appln.for interimdirectins and office report), SLP(C) No. 4693/20
01
Date : 31/07/2003 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE S. RAJENDRA BABU
HON BLE MR. JUSTI CE B. N. SRI KRI SHNA
HON BLE MR, JUSTICE G P. MATHUR

For parties: M. Rakesh Dwi vedi, Sr. Adv.
M. B.B. Singh, Adv.

M.R K Jain, Sr. Adv.
M . Aseem Mehrotraq, Adv.
Ms. Ritu Jal ani, Adv.
Ms. Ranj ana Narayan, Adv.

M. Raj esh Prasad Singh, Adv.

Shrish Kumar M sra, Adv.
I rshad Ahmad, Adv.
H manshu Shekhar, Adv.
K. R Nagar aj a, Adv.

Ashok Mat hur, Adv.
Raj esh Pat hak, Adv.

s S5 s 5 5 %

Praveen Swar up, Adv.

-2-

Ms.Smita I nna, Adv.

Ms. Rekha Pandey, Adv.
Ms. Anil Katiyar, Adv.
M .. P. Parnmeswaran, Adv.

UPON hearing counsel the Court made the follow ng
ORDER



Li st next week.

( Meenu Sethi )
Court Master

( Om Prakash )
Court Master



